
  BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH, PUNE 

ORIGINAL APPLICATION NO. 35 / 2026 

 

IN THE MATTER OF: 

Narendra Gotu Pardeshi      … Applicant 

v. 

Dhule Municipal Corporation & Ors.                            …Respondents 

  

INDEX 

S.NO. ANNEXURE 

NO. 

PARTICULARS PAGE NO. 

1.  Reply Affidavit by Dhule Municipal 

Corporation 

 

2. 1 True Copy of Resolution No. 188 dated 

12th September 2025. 

 

3. 2 (Colly) True Copy of the RTI application, the 

information furnished by the Dhule 

Municipal Corporation, the postal 

acknowledgement, and the Order of the 

Appeal proceeding. 
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Date: 06.06.2026               Adv. Aniruddha S Kulkarni 

Advocate for Dhule Municipal Corporation 
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Dhule Municipal Corporation, Dhule 
Administrative General Body Resolution No. 23 

Resolution No.: 188                                                                                                                             Date: 12/09/2025 
 

References :- 
1. Government of Maharashtra, Urban Development Department Order No. MSCO 2023 /Pr. 

Kr.431/Navi-34 dated 19/12/2023.  
2. Proposal submitted by the Executive Engineer, Construction Department, Dhule Municipal 

Corporation. 
 

Subject No.188 :-Decision regarding approval and prioritization of works proposed under the  

                                Maharashtra Suvarna Jayanti Nagarotthan Yojana for the financial year 2025– 

                                26. 

 

Under the powers vested in the Administrator of Dhule Municipal Corporation under 

Section 452(A) of the Maharashtra Municipal Corporations Act, the following resolution is 

approved: 

The proposals for the works included in the development plan under the Maharashtra 

Suvarna Jayanti Nagarotthan Yojana for FY 2025–26, along with the required technical sanctions 

and permissions, have been submitted through the District Collector's office. 

 Based on the available allocation, the following works are approved on priority basis. 

 

Sr. 
No. 

Name of Work Estimated Cost 

1.  Construction of Commercial Complex and Vegetable 

Market (Part-1) on Municipal reserved land at Survey 

No. 28/2, Devpur 

10 Cr 

2.  Construction of Commercial Complex (Part-2) on 

Municipal reserved land at Survey No. 28/2, Devpur 

5 Cr 

3.  Construction of a pedestrian bridge in front of Ekvira 

Devi Temple on the Panjara River bank 

10 Cr 

4.  Development of crematorium and adjacent ghat near 

Ekvira Devi Temple 

4.5 Cr 

5.  Construction of retaining/protection wall along the 

drain near Dussehra Maidan Jalakumbh area 

1.70 Cr 

6.  Protection wall and vertical culvert near the drain 

adjoining the cowshed wall close to the residence of 

Shri K. Yuvaraj Anna 

80 Lac 

7.  Construction of Community Hall at Pimpri Upnagar 30 Lac 

8.  Concrete road construction within Rajaram Nagar, 

Wadibhokar 

20 Lac 

9.  Construction of Community Hall on open land in 

Balwadi Indraprastha Colony 

50 Lac 

10.  Construction of two toilet units at Patil Samaj 

Smashanbhumi, Chitod 

25 Lac 

11.  
Pipe drain construction on the road leading to Gavali 

Samaj Smashanbhumi, Chitod 
 

25 Lac 

12.  Compound wall at Adivasi Smashanbhumi, 

Mahindale 

25 Lac 
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13.  Compound wall and seating arrangements at Adivasi 

Smashanbhumi, Balwadi 

25 Lac 

14.  Construction of Community Hall on open land in Gut 

No. 8/1 & 8/2, Avdhan 

80 Lac 

15.  Concrete road from the house of Mr. Dusane to the 

house of Mr. Pappu Wani, Indira Nagar 

20 Lac 

16.  Construction of protection wall along the drain at 

Geeta Nagar, Devpur 

50 Lac 

 

The above works (Sr. No. 1 to 16) are approved as priority works under the District Level 

Nagarotthan Scheme for FY 2025–26. The required Municipal Corporation share/contribution is 

also approved. The proposal shall be submitted to the District Collector, Dhule for further action.  

For works at Sr. No. 3 and 4, the executing agency will be the Public Works Department, Dhule.  

Necessary permissions, no-objection certificates, and legal compliances shall be obtained by the 

concerned departments. 

 

           Sd/- 

Amita Dagde-Patil 

Commissioner and Administrator 

        Dhule Municipal Corporation, Dhule. 
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Dhule Municipal Corporation, Dhule 
Ref. No.: DMC/Civil Dept./1057/2026 
Date: 06/02/2026 

To, 
Mr. Narendra Gote Pardeshi, 
Deputy District Chief, Shiv Sena (Uddhav Balasaheb Thackeray) and Former Corporator, 
27, Milind Society, Sakri Road, Dhule. 

 

Subject: Providing information under the Right to Information Act, 2005. 

Reference: Your RTI application dated 15/12/2025, received on 04/02/2026. 

 

With reference to your application dated 15/12/2025, the information available is 
furnished as follows. You are requested to accept the same. 

Sr. 
No. 

Information Sought Reply 

1 
Copy of proposal, work estimate, technical approval 
order, work order, tender documents and agreement 
related to the work. 

The requested information is 
not available in the records of 
this office. 

2 

Correspondence made with Municipal Administration 
Department, Public Works Department, Tourism 
Department and Urban Development Department, 
Government of Maharashtra, Mumbai regarding 
execution of the work. 

The requested information is 
not available in the records of 
this office. 

3 

Copy of No Objection Certificates issued by the 
Municipal Corporation, Public Works Department, 
Irrigation Department and Environment Department for 
the said work. 

Certified photocopies of the 
available No Objection 
Certificates are enclosed. 

4 
Approved plan and approved map of the work, along 
with layout and ownership record of the land where the 
work is to be executed. 

The requested information is 
not available in the records of 
this office. 

5 
Copy of building permission/sanction order issued by 
the Municipal Corporation. 

The requested information is 
not available in the records of 
this office. 

6 
File noting of the concerned department regarding the 
fact that the work was not completed within the 
stipulated period. 

The requested information is 
not available in the records of 
this office. 

7 Orders issued by the Government regarding 
administrative and financial sanction for the said work.  

The requested information is 
not available in the records of 
this office. 

 
Sd/-- 

      Engineer & 
                                                                                                                                        Public Information Officer 
                                                                                                                             Dhule Municipal Corporation, Dhule 
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First Appeal Order under Section 19(1) of the Right to Information Act, 2005, Appeal No. 289 
 

Name Status Presence 
Narendra Gote Pardeshi 

 

Appellant Absent 

Mrs. Varsha Patil 
 

Respondent Present  
 

 
Discussion of the Decision 
 

Sr.No. Particulars Date/Details 
1 Date of receipt of appeal by Appellate Authority 22/01/2026 
2 Date fixed for hearing 05/03/2026 
3 Date of RTI application 15/12/2025 
4 Department concerned Construction Department 
5 Action taken by Public Information Officer Information has been supplied 

 
Decision 

 
The appeal received under Section 19(1) of the Right to Information Act, 2005 was taken 

up for hearing.At the time of hearing, the appellant contended that complete information sought 
under the RTI Act had not been received and therefore the appeal had been filed. During the 
hearing, the Public Information Officer was present, whereas the appellant remained absent. 
Since information has already been supplied, the appeal is being disposed of. 

 
Order 

1. The appellant remained absent. Information has been supplied through Letter No. DMC/Civil 
Dept./1057 dated 06/02/2026. Hence, the appeal is disposed of.  
2. If the appellant is not satisfied with the decision of the First Appellate Authority, he may file a 
second appeal before the State Information Commissioner at the following address: State 
Information Commissioner,Pinnacle Mall, 4th Floor,Near Trimbak Naka Signal,Nashik.  
 
 
                                                                                                                                                               Sd/- 

(Swalila Malagave) 
First Appellate Authority and 
Deputy Commissioner 
Dhule Municipal Corporation, 
Dhule 

Copies to: 
1. Mr. Narendra Gote Pardeshi, 27, Milind Society, Sakri Road, Dhule.  
2. Public Information Officer and Deputy Engineer, Construction Department, Dhule 

Municipal Corporation, Dhule. 
 
Order No.: DMC/Appeal/469/2025-26 
Date: 11/03/2026 
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